143 Matters under Rule 377

[Shri Niren Ghose]

- From reliable sources jt is learnt
! that there iz a conspiracy afoot to
take the Museum away from Cal-
cutta, Naturally, such a step is bound
to cause much public concern. On
the top of this, the institution has
been suddenly closed in the third
week of December, without assigning
any reason therefor. Even on the last
day when the Museum was open,
there were 800 visitors. This closure
has created public concern, Besides,
250 employees have been thrown out of
employment. There is a growing
public demand that the Museum be
opened forthwith, Tt is reported that
Serviceg of one employee has been
terminated and 6 others put under
suspension without putting forward
any reason. Whatsoever. I, There-
fore, demang that Victimisation, if
any, of employees be revoked and
‘any plan to take the Museum away
from Calcutta be abandoned.

(ii) REPORTED POWER CRIzIS IN
BLHAR.

st wxdw gwre Wi (w7er) o wewer
wirg, & fraw 377 & A gfgwsadm
wrr wgew & faafafeas fawn 1 seaw
wEAT AEATE -

fagrT sy g g

@l 2, fomey faedard @t Tt @
"«:'ﬂ’rm?ﬁauiwn‘mwwrmm-
T ured @A ® owTr WS T
ﬁwﬂm‘tw afaafygar wdr &
fag?y SomE ¥ arar B G |
frﬁmszfra’m iy W OF gAL
fawaama) &1 SOTOT YR @ 2 E )
&g wodY DA F wror faRTe # owAAr
wem * | wuSwz @y oo @ 2 e
¥ WrwT wgaw & FE, @reeT 9y
T FYFrAF @@ FEAT AT W 2 ) qET
aw fr wevarer § Dfm &1 ¥9r a9 gty

gﬁﬂ
A
2y
Px

ﬂﬁg

oft 7 & arar &\ wA: Wy #F fagre W
fae @z g1 O 3 W AT I Hara
ey st 1 Mo w1 )

JANUARY 28, 1980 Motion of Thanks on 144

President’s Address
12.47 hrs.

ANNOUNCEMENT REs TIME OF
ADJOURNMENT OF THE HOUSE
ON 29-1-1980.

MR. SPEAKER: Members are
aware that tomorrow, Beating Retreat
function will be held. In order te
enable Members to witness the Beat-
ing Retreat, I propose to adjourn the
House at 4 p.m. tomorrow. T have
discussed it with the leaders of par-
tieg ang groups, and they have all
agreed to it.

12.48 hrs,

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd.

MR. SPEAKER: Now we pro-
ceed with the discussion on the
Motion of Thanks. Now Mr. Charan
Singh. But before Chaudhri Saheb
takes the floor, I would like to point
aut that we have allotted time accord-
ing to the pumber of Party members.
Chaudhri Saheb has taken some time,
and 8 minutes more are left. We
have agreed, all of us, that we shall
not have the sitting of the House after
2nd February. So, we have to work
on that limited time. Please make
yvour speecheg #accordingly, so that
every Member of the party, whom so-
ever you want to speak, may be agble
to do so.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): A submisison Sir, It
has been the convention of the
House that whenever leaders of
the parties speak, they are given a
little more time than what is strictly
duve to them.

MR. SPEAKER: Whatever iz
available, will be given. Mr, Bosu, I
cannof give time, which is not in my
hands. I have taken the consensus
of the leaders and then I have
decided. Now Chaudhri Saheb.



